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The Registrar General,

Hon’ble, National Green Tribunal,
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi- 110001

Sub: Reparding submission of Joint Committee Report with respect to M/S
Balrampur Chini Mills Limited (Distillery Division), Village & Post- Datauli,
Mankapur, Gonda, UP_and M/S Balrampur Chini Mills Limited (Sugar Division),
Village & Post- Datauli, Mankapur, Gonda, UP in compliance of the order dated
30.05.2023 in O.A. N0.12/2023 In the matter of Alok Kumar Mishr & Anr. Vs.
State of U.P.

Sir,

Kindly refer to the Letter No. H0010/C-6/Sa-723/0.A. No. 12/2022 Dated 30.08.2023
vide which the Joint Committee Report with respect to M/S Balrampur Chini Mills Limited
(Distillery Division), Village & Post- Datauli, Mankapur, Gonda, UP in compliance of the order
dated 30.05.2023 in O.A. N0.12/2023 In the matter of Alok Kumar Mishr & Anr. Vs. State of
U.P. has been filed.

The another questioned sugar industry M/S Balrampur Chini Mills Limited (Sugar
Division), Village & Post- Datauli, Mankapur, Gonda, UP vide letter dated 17.11.2023
has informed that the crushing operation has been started from date 16.11.2023,
hence the Committee member has decided to inspect the aforesaid unit in the 3™
Week of the December, 2023. The copy of the intimation letter dated 20.11.2023 to all
committee members is being attached herewith for your kind perusal and further
necessary action.

Sincerely Yours,
Enclosures: As above

(Dr Ram Karan)
Chief Environment Officer
(Circle-6)
Copy to: Following for information and further necessary action.
Shri Pradeep Misra Advocate, Supreme Court, B-235, Sector-XIX, Noida, District-

GB Nagar, 201301. /

Chief Environment Officer
(Circle-6)

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow - 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Fmail: info@unnch.in - Weh Site: www.nnnch.cam
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find it difficult to accept the

K erresee 9. Ex facie we find that the report is not complete or reliable, hence we
report. We accordingly, constitute a new Committee comprising Regional Officer, MoEF &CC, Lucknow, an officer
not below the rank of Regional Director/Scientist E of CPCB and Chief Environmental Officer, UPPCB, Lucknow.
10. Since, the Sugar Division of the unit is presently closed, the aforesaid committee shall visit the site of
Distillery Division of the unit within two weeks. PCB need to ensure that the industry operate as ZLD system with
complete recycling/reuse of recovered water and storage of spent waer as 10 meet the prescribed guidelines. PCB
may essentially monitor river Bisuhi, particularly during measures, to ensure that no waste from Distillery,

deliberately or otherwise, is discharged for or for emptying the lagoons.
11 be made later, when the unit commenc

11. With regard to Sugar Division inspection sha

October, 2023.
12. The combined report shall be filed by 1 5th November, 2023.

13. The copy of the report shall also be served upon the proponent so
comments/response in the present matter.

14. List this matter on 24th Novqmber, 2023.cci0neins”
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Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764
Email: info@uppcb.com - Web Site: www.uppcb.com
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BALRAMPUR CHINI MILLS LIMITED
CIN : L15421WB1975PLC030118, GSTIN : 09AAACBI373Q1ZW
UNIT : MANKAPUR

FACTORY : P.O. DATAULI - 271306, TEHSIL - MANKAPUR, DISTT. GONDA (U.P.)
PHONE : 05265-264680, 264685, 264681 FAX : 05265-264671
E-mail : bcml.mem@bcml.in

MCM/Lab/2023/ 778 17-11-2023

The Chief Environmental Officer, Circle-6,
U.P. Pollution Control Board, T.C. 12-V,
Vibhuti Khand, Gomti Nagar,
Lucknow-226010.,

Subject : Inspection of Mankapur Chini Mills

Respected Sir,

This is to inform that our Mankapur Chini Mills has started crushing
operations for the Season 2023-24 yesterday i.e., 16/11/2023 which will come
into regular working within 3/4 days.

Hence, it is requested your good self to kindly plan the inspection of the Plant

in end of November'23.
Hope you will accede our above submission.
Thanking you,

Yours faithfully,
for Balrampur Chini Mills Ltd.

Unit : Mankapur

g
(Asho ar Tripathi)

Chief Manager(Quality Control)
The Regional Officer, UPPCB, Ramnagar, Ayodhya, U. P.

copy to

copy to Unit Head Sir - Mankapur Chini Mills

copy to DGM-Business Planning, Head Office

copy to Mr. Arvind Kumar Singh, G. M., Lucknow Office
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